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Public Undertakings

5570. Shri M. S. Murtl: Will the
Minister of Finance be pleased te
state: '

(a) whether it is a fact that there is
no uniformi'y in recruitment, pay-
sciles and service conditions in . the
Public Sector Undertakings; and

(b) if so. whcther Government pro-
pose to introduce g uyniform scheme in
this regard in the Public Sector
Undertakings?

The Deputy Prime Minister and
Minister of Fimance (Shri Morarji
Desal): (a) and (b). Th: procedure
for recruitm:nt and pay and other
service conditions in respect of top
management posts in Public Enter-
prises, to which" appointments are
made by Government, have been
standardised. The need for a certaln
measure of uniformity in the matter
of salaries, ete. is also kept in view
oy Government while approving ap-
pointments +o posts beyond the powers
of the Enterpriscs. As regards the
posts within their powers, while abso-
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lute uniformity ig not feasible in pay
scales, etc, in view of the different
circumstances of each industry, cer-
tain guidelines in these mat‘ers nave
been laid down by Government.

Projects and Targets of Fourth Plan

5571. Bhri Baburao Patel: Will the
Minister of Planning be pleased (o
state:

(a) whether Government have iina-
lized the projects and targets of the
Fourth Five Year Plan; and

(b) it so, which important projects
have been scrapped or pruned and to
what extent has the Plan investment
been reduced?

The Minister of Plannng, Petroleam
and Chemicals and Social Welfare
(Shri Asoka Mehta): (a) and (b). The
Draft Outline of the Fourth Plan is
being reviiwed in the light of the
changes in the economic gituation that
have taken place gince it was publish-
ed and the extent of revision neces-
sary will becomv known after tha re-
view is completed,

Ranjit Hotel, New Delhi

5572, Shri Baburap Patel: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether the 242-bed Hotel
Ranjit which was opened only in
November, 1865 hag already been ‘sub-
standard’ in construction and in parts
dangerous for human habitation;

(b) the names of the various con-
tractors employed in the construction
and the amounts paid to them;

(c) the names and designations of
Government officers who supervised
the construction and sanctioned e
bills for payment; and

(d) whether Government propose to
appoint a highpower committee ‘o in-
vestigate exhaustively this Ranjit
Hotel scandal?

The Deputy Minister in the M'nis-
try of Works, Housing and Supply





